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English versions) published in
Gazotte of India dated the 23rd
April, 1984 making certain
amendments to the Second
Schedule to the Drugs and
Cosmetics Act, 1940, issued
under sections 8 and 16 of the
said Act.

(2) A copy of Notification Nd>. G.
S. R. 48(E) Hindi and English
versions) pub'ished in Gazette
of India dated the 3 1st January,
1984 wmaking certain amend-
ment to Notific:tion No.
G.S.R. 577 (E) dated the 23rd
July, 1983, issu:d under sec-
tion 10A of, the Drugs and
Cosmetics Act, 1940.

(3) A copy of Notification No.

G.S.R. 49 (). (Hindi and
English versions) published in
Gazette of 1India dated the
31st January. 1984 making
certain amendment 10 Notifica-
tion No. G S R. 578 (E) dated
the 23rd July, 1983, issued
under section 26A of the Drugs
and Cosmetics Act, 1940,

(4) A copy each of the-following
Notifications (Hindi .nd English
versions) under section 38 of
the Drugs and Cosmetiss Act,
1940.

(i) The Drugs and Cosmectics
(First Amendment) Rules,
1984 published in Notifica-
tion No. G.S.R, 318 (E)
im Gazotte of India dated
the 1st May, 1984,

(i1) The Drugs «.nd Cosmetics
(Third Amendment) Rules,
1984 published in Noti-
fication No. G S.R. 460
(B) in Gazette of India
dated the 20th June,
1984.

[Placed in Library. See No.
LT—4587/84).
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AUGUST 16, 1984

Comm. on Pet Rep. 288'

/

COMMITTEE ON PETITIONS

Nineteenth Report

SHRI K.P. TEWARI (Allahabad) :
Sir, I beg to present the Nineteenth
Report (Hindi and English versions) of
the Committee on Petitions.

(Interruptions)

MR. SPEAKER : There is a consti-
tutional authority., They will take
care of it. I cannot differentiate between
States. I cannot touch any State.

(Interruptions)

PROF. K.K. TEWARY (Buxar):
We want the Home Minister to make a
statement on it.

(Interruptions)

MR. SPEAKER : Not allowed.

According to the constitution, the
constitutional authority is in vogue
there.

AT WY &, qIT AT wT qAgHE
¥ gaxr Ay § ar faqrgy # agy
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(Interruptions) .

MR. SPEAKER : I have got nothing
to do with it,

(Interruptions)

12.09 hrs,

(At this stage, some Hon. Members
left the House)

weaw HEIEY : AL STV THT 718
qgT g § 1

(Interruptions)



